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Civil Appeal No.7417/2001

M'S. WH RLPOOL OF I NDI A LTD. Appel | ant (s)

VERSUS

UNION OF I NDI A & ANR Respondent (s)

( Prayer for interimrelief with A1 for inpleadnent)

Date : 31/03/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE SYED SHAH MOHAMMVED QUADRI
HON BLE MR JUSTI CE ASHOK BHAN

For Appellant (s) Dr. AM Si nghvi, Sr. Adv.

M s Subranoni um Prasad., S. Nar ul a,
Suni| Dal al , Advs.

For Respondent (s) M . Mukul Roht agi , ASG
M. B. Krishna Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ e e 1 J
. SP2
The <case is adjourned for four weeks for filing
reply
. SP1
[ Naresh Kumar] [ Kanwal Si ngh]

Court Master Court Master



